
t-'enoa OT completion: Zl\twemy one} momns. . 

Last date of submission of online bid:1100 hrs of 19.07.2021 . 
The bid forms and other details can be obtained from the 
website www.manipurtenders.gov.in. 

Sdl­
Executive Engineer, 
MPHC Ltd., Imphal 

New Okhla Industrial Development Authority 
Admln lstralive BUilding. Sector· 6, NOlda - 201301 (U.P.) 
Website. www nOldaauthorityonline.com 

.... E-TENDER NOTICE 
E-Tenders are Invited from finns/oontracIllIs registered with UPLC Lucknow for the 

following jobs against which bids can be uploaded and same shall be 
openedIdownIoaded as perscheduJe mentioned. The detaii& and conditions of all tenders 
are available on Naida Authority's official website: www.noldaaulhorityonllne.com & 
https:l/etender.up.nlcJri Please ensure to see these website for any changesI 
amendments & oonigendum etc. 
Al (1 I 33JDGM(JAL)lAOISM(JAL)-If2Q..21 Strengthening of Sewerage (Shilling 
of 600 mm Dis Sewer Rising Main of SPS-122 due to Metro Une) Noida. Rs. 
1n.OOLacs 

(2) 35/DGM(JAL)/AOISM(JAL)-If2Q..21 MIa W/s (Two Year Cleaning of UGR 
& OHT In Different Network) (Sector-62, 63, 64, 65, Vdlage-Chhajjarsi; 
Bahlolpur. Sector-119, 120 & Sector-151 to 154) Noida Rs. 100. 75l.i1cs 

The above lenders can be uploaded by date 07.072021 upto 5.00 PM. 
Pre-qualification shall be opened/downloaded on date 08.07.2021 
at 11.00AM. 
B) (1) 291DGM(JAL)lAOISM(JAL)-1f21-22 Development of Sector-112. 113, 115 
and 118 (Providing and Laying SewerUne from Sector-118 to SPS-117) Naida 
Rs.209.nLacs . 
(2) 3O/DGM(JAL)lAOISM(JAL)-If21-22 Development of Sector-112, 113, 115 
and 118 (provkrmg and Laying Water Une for Network Sec\or-112, 113, 115 and 
118)NoidaRs.310.64Lacs 

The above lenders can be uploaded by date 14.072021 upto 5.00 PM. 
Pre-qualification shall be opened/downloaded on date 15.07.2021 
at 11.00AM.. . 
Office:· 
Sector·5 

SENIOR MANAGER (JAL)-I 
NOIDA 

LEAN GREEN SAt:E So SECURE NOIDA 

• • • 10;1' 2 

j-f 

Any change or deviation in RFP will be published on 
above website. 

Secreta Vice Chairman 

CENTRAL ELECTRICITY ~ 
REGULATORY COMMISSION ~~!l 

31d & 4th Floor. Chanderlok BUilding, 36 Janpath, ~c~ 
New Delhi·ll0001. Phone 23353503 FAK: 23753923 ~ 

Website: wlVw.cercind.gov.in , ,.,' '" 

1141TD/2021 Dated:28.6.2021 
NOTICE UNDER CLAUSE (a) OF SUB·SECTION (5) OF SECTION 15 OF 
THE ELECTRICITY ACT, 2003 (the Act) 
An application for grant of Category-V licence for inter-State trading in 
electricitY in whole of India has been made before the Commission by 
Shubheksha Advisors Private Umited with ifs registered office at 5. Ground 
Floor, Imperial Arcade, Jaypee WIsh Town, Sector-128, Noide-201304, Uttar 
Pradesh. 
2. A copy of the application, along with its anneKure~a enclosures. made 

by the appiicant for grant of inter-8tate trading Ii to by Shubheksha 
Advisors Private Umiled before the Commission can accessed at the 
website www.shubheksha.co.in or inspected by any person in the 
Commission's office by following the laid down procedure. 

3. On consideration of the material.available on record, the Commission is 
satisfied that prima facie the applicant qualifies for grant of licence for 
inter-8tate trading in electricity and by order dated 28.6.2021, the 
Commission has proposed to grant a Category-V licence to the applicant 
forinter-8late trading in electricity In whole of India. 

4. Notice is hereby given In pursuance of clause (a) of sub-section (5) of 
Section 15 of the Ad. to invite suggestions or objections. if any, 10 the 
propOsal to grant licence for inter-8late trading in electricity as aforesaid 
by the Commission to be received by the undersigned latest by 
16.7 .2021 at the above noted address. The objections or suggestions 
received afterlhe specified date shall not be considered. -

5. The Commission WIll fIX the date for final disposal in due course and the 
person who files the suggestions or objections may in his discretion 
attend the hearing, for which no T AlDAshaU be paid by the Commission. 

(Sanoj Kumar Jha) 
Secretary 

.. 


